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SECRETARIAT  :  LAW  & LEGISLATIVE  AFFAIRS  DEPARTMENT
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Imphal, the  26th March,   2013

No.  2/19/2013-Leg/L  :  The following Act of the Legislature, Manipur which received assent of

the Governor of Manipur on 26th March, 2013 is hereby  published in the Official Gazette :

THE MANIPUR RURAL LOCAL BODIES  OMBUDSMAN  ACT,  2013

(MANIPUR ACT NO. 4 OF  2013)
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No.  2                                            Imphal,    Monday,   April  1,  2013                      (Chaitra  11,  1935)



[ 2 ]



[ 3 ]



[ 4 ]



[ 5 ]



[ 6 ]



[ 7 ]



[ 8 ]



[ 9 ]



[ 10 ]

TH. KAMINI  KUMAR  SINGH,

Joint  Secretary  (Law),

Government  of  Manipur.
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